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NHRC probe
in township
at Karjat
after plaint

B B Nayak

Navi Mumbai: The Na-
tional Human Rights
Commission (NHRC) has
launched an investigation
into a complaint filed un-
der Section 12 of the Pro-
tection of Human Rights
Act, 1993, accusing Maha-
rashtra Real Estate Regu-
latory Authority of appro-
ving a 'Halal Lifestyle
Township in Karjat exclu-
sively for the Muslim com-
munity  According  to
NHRC, the complainant
stated that the project is
being promoted as a resi-
dential enclave specific to
onereligion, which he cla-
mms promotes communal
segregation and violates
constitutional guarante-
esof equality and non-dis-
crimination.

Privank  Kanoongo,
member presiding over
the NHRC bench, noted
that the Commission had
issued a notice to the state
chief secretary reques
ting an inguiry. He said a
report was sought within
two weeks of receipt of
the notice. MahaRERA
was also asked to detail
provisions under which it
granted a licence for a
township based on reli-
gion.

The township was fea-
tured in a promotional vi-
den that emphasised com-
munity living, shared va-
lues, and a safe environ-
ment for children and
elders, The controversy
intensified when Kano-
ongo shared the video and
criticised the project.

Kanoongo's remarks
triggered a debate, Critics
of the township accused it
of promoting segrega-
tiom, while others pointed
out that Musiims often fa-
ce discrimination in hou-
sing, leaving them with 1i-
mited options. Several on
zocial media argued that
many residential societi-
es deny homes to Mus-
lims, and projects ke this
emerged as a response to
such exclusion.

Times of India, Mumbai, 05/09/2025
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Society struggling to accept humans who
don’t fit into man-woman binary: NHRC

NEW DELHI, SEP 4

INDIA is "far ahead" of several
other nations in recognising the
rights of transgender persons, and
while the country "may not have
reached an ideal level”, but it has
certainly advanced to a great extent
in this area, NHRC Chairperson,
Justice (retd) V Ramasubramanian
said on Thursday.

In his address at a national con-
ference here, he also said that there
could be or that there are human
beings who "do not fit into this
binary of man or woman" - is
something that the societies all over,
are still grappling to accept.

"The consequence of this, is that

mdiane

i {ANGE

trans people experience widespread
discrimination and stigma in the
health sector, schools, employment
and housing as well as in accessing
bathrooms," the National Human
Rights Commission (NHRC) chair-
person said.

Centered on the theme
"Revamping Spaces, Reclaiming
Voices," the event emphasises "the

immediate need to tackle systemic
discrimination, uplift lived experi-
ences, and promote meaningful
inclusion for transgender persons
in all areas of life", the NHRC said.
The rights panel chief began his
address by quoting some texts from
the Upanishads, which underline
that the God pervades in all
humans, and all living and non-liv-
ing beings. If India is a country
where the discourse on equality
was taken to such great heights by
the Upanishads, and if it is the phi-
losophy of the Upanishads that
every unit of creation is God's man-
ifestation, "can some units of such
creation be discriminated against
by others,” the NHRC chief asked.
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‘Machhli” Gang Aide Visited Me, Says NHRC Member Priyank Kanoongo

https://www.freepressjournal.in/bhopal/machhli-gang-aide-visited-me-says-nhrc-
member-privank-kanoongo

Wednesday, September 03, 2025, 09:35 PM IST

‘Machhli’ family attempted to influence National Human Rights Commission (NHRC)
member Priyank Kanoongo

Bhopal (Madhya Pradesh): In a bid to stop ongoing investigations against them, a
man allegedly connected to the notorious ‘Machhli’ family attempted to influence
National Human Rights Commission (NHRC) member Priyank Kanoongo.

Taking to X (previously Twitter), Kanoongo said on Wednesday that Shariq Machhli
used his associate, a property dealer named Jainendra Pathak, to reach out to him.

Pathak allegedly visited Kanoongo at his official residence in Delhi earlier in the day,
introducing himself as a resident of Madhya Pradesh and a business partner of
Shariq.

Citing heavy financial losses, he urged Kanoongo to forgive Shariq. However,
Kanoongo rebuked him and sent him away. Before leaving, Pathak allegedly left
behind a box of sweets at the gate, which was seized by police after a complaint.

Kanoongo went on to clarify that Shariq is under probe for allegedly drugging and
raping Hindu women, recording videos to blackmail them, and forcing their religious
conversion to Islam. He is also accused of encroaching upon ponds traditionally
reserved for the fishing rights of marginalised Hindu communities, such as Kevat and
Manjhi. Kanoongo asserted that investigations would continue despite such pressure
tactics.

Notably, Shariq is the uncle of jailed gangster DJ Yaseen Machhli, the kingpin of a
drugs and firearms syndicate busted by the Bhopal Crime Branch. Authorities have
also demolished illegal constructions of the Machhli family on encroached
government land at AnantpuraKoktain two separate demolition drives.

Police have taken cognizance of the intimidation attempt, and further inquiry is
underway.

Collector gets demarcation report of Animal Husbandry land

In the wake of the action against the notorious ‘Machhli’ family, the demarcation
report of an Animal Husbandry land was submitted to Collector Kaushalendra Vikram
Singh on Wednesday.

The report, prepared by a team of three revenue inspectors and 11 patwaris,
mentions large-scale encroachment on six acres of land belonging to the department
in the AnantpuraKokta area.SDM Ravish Srivastava and Tehsildar Saurabh Verma
presented the findings.
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The Animal Husbandry department will soon issue notices to the identified
encroachers. However, officials are tight-lipped and have not yet disclosed the full
details of the report.

Meanwhile, official sourcesclaimed that more than 40 buildings, 30 shops, a petrol
pump, a school, and multiple residential colonies have been built illegally on the plot.

The largest encroachment was a private colony, comprising many residences. Even
the municipal corporation was found occupying part of the land, and officials are
considering offering alternate land to the department.

Members of the Machhli family face cases related to drugs and sexual assault. The
administration demolished seven illegal structures linked to them on July 30 and
August 21.

Suspecting encroachment on its land, the Animal Husbandry department had
requested the demarcation, which confirmed the violations. Around 20 people,
including the Machhli family, were issued notices and asked to be present during the
survey.
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https://www.jagran.com/news/national-nhrc-chair-calls-for-ending-discrimination-
aqgainst-transgenders-in-india-24035912.html

Thu, 04 Sep 2025 08:34 PM (IST) Swaraj Srivastava

RIS AFAMEIBR TN & a{%ﬂ&rrxﬂ%ﬁ?ﬂ MYSHUTH A giRoiex] %m&r‘eﬁﬁ?ﬂﬁ
NerTa ) W e TR | I el b et aire o ciqoie]] dl WIHR HRA
T oy R TET § O I8 e e AR 3R SHar @?ﬁqﬁuﬁgﬁw&ﬁw
UgT B Hi3TS 81 el ¢

SIRRUT &Y, 715 faeeit | ST AHATYSR SN (TTUESRY) & 3ieag |iey (HarHgd)
. ITYFHUTH 7 AR Pl TASISR] P T HIRINTT HGHTT WH B 3R I
3IHAl BT IEAR T IR SR G §U BT b FHTST 3 AN Bl WIDRA H JaY HR g7
g S g iR Afgen & fgvme & fire 78t daa|

SR ITAGSHUGH = HgT b qTet 3o +ft 7t et § b o 7w iR Afgan &
A4 wfd &7 fafor #d 81 g8 o1d gfHam +R & it o1 onft wierA & »f3rs 8
g € 3R 3T aRkumy § 3 Tieier dnl & Wy &9, Woal, ASHTR 3R ST &
Y- R db Ugd | AU NeHTd 61 Ae-] &1 USdl g |

TSR gRT MRS T HdsHH

SR IARISHUIH A gRwie) Afdadl & YHR TR TITISHRYT gRT AT Th
feaeiia ST THIeH & Halle & 3 a1d Hal| S5 el [ AHIG ¥ HRA ¢ ki
% SRIBRI DI AT & T H3 37 S J 9gd M 8| YA g1 g1 snes Rufa 9 g
UE UTT &) Afeb gH Fifdd & 3 B1l 85 a0 M g gb &l of

T AR R TITASARE! b Yl SHRe HRd AT, JrHTfoTeh <A1 Ud HTABTRAT HaArerd
& gfug 3ifird area, & sramar ¢y safaaal & Uiy five 31 I8 o ¢ safeaal &
FIBRY 3R I A 3 aTell FATdl TR T4 g5 | 3T 3R WR Ty Afdadl &
3T TR TIRAT 761 &1 fRufd R s Raie off IRt g3




Page No. 0, Size:(0)cms X (0)cms.

S% ABP LIVE, Online, 5.9.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

ABP Live

Halal Township: <1 @1 31 IS H §Td <ISRIY ¥ Hel §aTd,
NHRC = HERTY WHR I 2 g% § Al Ruid

https://www.abplive.com/news/india/halal-township-in-mumbai-nhrc-takes-
cognizance-summons-report-from-maharashtra-government-in-2-weeks-ann-

3006608/amp
04 Sep 2025 08:29 AM (IST) Santosh Singh

Halal Township in Mumbai: JT$T8 AMATYSR AN 3 8 THR AMATYSR &I Jexid
T §UHERIY WRHR F & Ffeid &I Aifed IR} fFar 8.

TS & U HRold 3all H UdTdd Halal Lifestyle Township Uioide @1 AR 41 T8 Th
fRrepTard TR AP AFAIIPR START (NHRC) 3 T o1 5. 3MaNT & THed & 18
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Mumbai: ‘BaTel SISTIRIT TR HFAYDR ANT T8, NHRC - HERTY
WHR Y 77 RUré

https://www.abplive.com/states/maharashtra/mumbai-karjat-religious-based-
township-nhrc-maharashtra-government-report-ann-3006775

04 Sep 2025 06:40 PM (IST) Suraj Ojha

Maharashtra News: 10 HFAIGR AN - a8 & boid H "gelld AEHEIS
TR Bl ey FRIBIIT TR HERTY WRDR & HH Fied bl Aifed SRY fobar,
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Lokmat Times
NHRC chief bats for fighting discrimination against Trans people

https://www.lokmattimes.com/national/nhrc-chief-bats-for-fighting-discrimination-
aqgainst-trans-people/

September 4, 2025 21:45 IST

New Delhi, Sep 4 Calling for greater social acceptance, NHRC Chairperson Justice
V. Ramasubramanian said on Thursday that....

New Delhi, Sep 4 Calling for greater social acceptance, NHRC Chairperson Justice
V. Ramasubramanian said on Thursday that Trans people experience widespread
discrimination and stigma in the health sector, schools, employment and housing, as
well as in accessing washrooms.

Addressing a day-long National Human Rights Commission (NHRC) conference on
the 'Rights of Transgender Persons: Revamping Spaces, Reclaiming Voices', Justice
Ramasubramanian said that, fortunately, India is far ahead of several other countries
in recognising the rights of transgender persons.

He said that in India, the legislative, executive and the judiciary have come together
to transform the philosophy of Upanishads into a Constitutional theme and then to
translate the same into a court order followed by a Parliamentary law in the shape of
the Transgender Person (Protection of Rights Act, 2019).

"However, the constitutionality of Sections 4, 5, 6, 7, 12(3), 18(a) and 18(d) is
currently under challenge before the Supreme Court of India. It is in this context that
the NHRC is hosting this National Conference as a segment of our population
estimated as per the 2011 census, to be around 4.88 lakh, cannot be left out of the
mainstream," said Justice Ramasubramanian.

Ministry of Social Justice and Empowerment (MoSJE) Secretary Amit Yadav said
that in line with the guiding principles in Articles 14, 15 and 16 of the Constitution, the
government is committed to ensuring that nobody, including Transgender persons, is
discriminated against.

Yadav said that the Government has also started skill and vocational training for
them to ensure their employment as per the 2019 Act provisions, and the first batch
of trained transgender persons is about to complete this training.

The government is also organising Rozgar melas for Transgender persons. More
partnership with the private sector is needed for this purpose, he said.

The government is further working on revising its welfare schemes, and it is looking
forward to suggestions, and funds are not a challenge.

He said their grievance redressal mechanism will be strengthened in the coming
months, and the MoSJE is also working with the Department of Education to
sensitise children about the issues of Transgender persons and build awareness in
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an effort to collectively work towards their rights for equal opportunity, dignity and
inclusivity.

An NHRC report - Transgender Persons: Revamping Spaces, Reclaiming Voices
Insights from Garima Greh Shelters and Beyond - was also released.

The report emphasised on strengthening of the Garima Greh initiative, besides
suggesting several key reforms.

It said that all states should activate Project Monitoring Committees (PMCs), with
clear delegation of responsibilities to district officials and appointment of police focal
points for transgender issues.

Timely release of funds must be ensured, along with revised allocations for food and
beneficiaries, context-specific financial models for urban and rural shelters and
infrastructure support through one-time grants, it said.

Staffing structures should align with market standards, with rationalised roles to
prevent overburdening. Shelter heads must be empowered to assist with
transgender ID card issuance through simplified, privacy-sensitive processes, it said.
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NHRC member flags 'nation within a nation' theory in religion-based
township ads; vows strict action on Machhli family

https://english.mathrubhumi.com/news/india/nhrc-member-flags-nation-within-a-
nation-theory-in-religion-based-township-ads-vows-strict-action-on-machhli-family-

hsobtugi
04 September 2025, 07:45 PM IST

NHRC member Kanoongo flags Maharashtra Muslim settlements, investigates
Bhopal Machhli family for Crimes.

Delhi/Bhopal: National Human Rights Commission (NHRC) member Priyank
Kanoongo on Wednesday said that the rights panel is sending a notice to the
Maharashtra government over plans to create separate settlements for Muslims in
the state.

"We are issuing a notice to the Maharashtra government asking whether it is
granting permission to create separate settlements for Muslims in Maharashtra, the
land of Chhatrapati Shivaji Maharaj. This matter is not just about creating a separate
township. The advertisement is being done in such a way that it suggests Muslims
are facing intolerance and want to move to a separate place to protect themselves.
This is an implementation of the 'nation within a nation' theory," Kanoongo said.

Machhli family associate approaches NHRC member

Kanoongo said that a man claiming to be a business associate of Bhopal's
controversial Machhli family approached him at his New Delhi residence on
Wednesday.

According to Kanoongo, the individual identified himself as Jainendra Pathak and
claimed to be a real estate partner of Sharik Machhli. Pathak allegedly said he had
come on behalf of the Machhli family, which is facing serious charges including drug
trafficking, money laundering, and coercive religious conversions.

"The person offered me sweets he had brought, but | reprimanded him and asked
him to leave. | have filed a formal complaint, following which Delhi Police detained
the individual," Kanoongo posted on X.

Investigations against Machhli family intensify

Kanoongo said that the Bhopal Crime Branch has initiated investigations against
Sharik Machhli and other family members for alleged involvement in the narcotics
trade and exploitation of Hindu women through forced religious conversion.

"There will be no leniency. Madhya Pradesh Police will investigate the matter with
utmost strictness and integrity," he said in a Hindi-language post.

Over the past few weeks, nearly a dozen members of the extended Machhli family
have been booked under various charges, with several arrests already made. The
investigation is being led by Bhopal's Crime Branch.
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On August 21, the Bhopal district administration demolished a luxury bungalow
belonging to the Machhli family, citing illegal construction on government land.
Multiple properties and encroached plots linked to the family have also been seized
in recent weeks.

The crackdown follows the July arrests of Shahwar Machhli and his nephew Yasin
(also known as Yaseen) Machhli, accused of playing central roles in a drug syndicate
allegedly operating across Madhya Pradesh.

Machhli family background

Originally from Budhwara, an old locality in Bhopal, the Machhli family began as fish
brokers before relocating to Hathaikheda in the late 1970s and early 1980s. Over
time, the family reportedly cultivated ties with local politicians and influential figures,
allegedly shielding their expanding illegal operations. Their activities later diversified
into fish farming, illegal mining, land grabbing, and, bythe late 1990s, narcotics and
arms smuggling.
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Times of India
NHRC probe into Karjat township project

https://timesofindia.indiatimes.com/city/mumbai/nhrc-probe-into-karjat-township-
project/articleshow/123702683.cms

Sep 4, 2025, 09.24 PM IST

Navi Mumbai: The National Human Rights Commission (NHRC) has launched an
investigation into a complaint filed under Section 12 of the Protection of Human
Rights Act, 1993, accusing Maharashtra Real Estate Regulatory Authority of
approving a 'Halal Lifestyle Township' in Karjat exclusively for the Muslim community.
According to NHRC, the complainant stated that the project is being promoted as a
residential enclave specific to one religion, which he claims promotes communal
segregation and violates constitutional guarantees of equality and non-
discrimination.

Priyank Kanoongo, member presiding over the NHRC bench, noted that the
Commission had issued a notice to the state chief secretary requesting an inquiry.
He said a report was sought within two weeks of receipt of the notice. MahaRERA
was also asked to detail provisions under which it granted a licence for a township
based on religion.

The township was featured in a promotional video that emphasised community living,
shared values, and a safe environment for children and elders. The controversy
intensified when Kanoongo shared the video and criticised the project.

Kanoongo's remarks triggered a debate. Critics of the township accused it of
promoting segregation, while others pointed out that Muslims often face
discrimination in housing, leaving them with limited options. Several on social media
argued that many residential societies deny homes to Muslims, and projects like this
emerged as a response to such exclusion.
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Deccan Herald

NHRC seeks report from Maharashtra government on Virar building
collapse

https://www.deccanherald.com/india/maharashtra/nhrc-seeks-report-from-
maharashtra-government-on-virar-building-collapse-3711358

04 September 2025, 08:20 IST Mrityunjay Bose

"The NHRC has taken suo motu cognizance of media reports on this. Reportedly, the
building was unauthorised and constructed more than a decade back,' they said.

Mumbai: The National Human Rights Commission has sought a report from the
Maharashtra government on the building collapse in Virar in Palghar district near
Mumbai, which claimed 17 lives.

Last week, on 27 August, Ramabai Apartment, a four-storied structure located
between Chamunda Nagar and Vijay Nagar on Narangi Road in Virar-East area of
Vasai taluka in Palghar district, claimed 17 lives and injured several others.

"The NHRC has taken suo motu cognizance of media reports on this. Reportedly, the
building was unauthorised and constructed more than a decade back. However, the
residents were paying taxes to the Vasai-Virar City Municipal Corporation (VVCMC),
believing that the building was authorised as per the notarised documents," the
NHRC noted.

Accordingly, it has sought a report from Maharashtra's Chief Secretary and Director
General of Police, saying that if the reports are true, it raises serious issues of
violation of human rights.

"According to a report, a senior officer of the VVCMC has stated that the building
might have collapsed due to the use of inferior quality construction material. The
residents were sent three notices to vacate the building, but all the warnings were
ignored. Reportedly, the building had around 50 flats and half a dozen shops; of
which the rear side of the building, comprising around 12 flats, collapsed," the NHRC
noted.
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Hindustan Times
NHRC takes suo motu cognizance of Nalasopara building collapse

https://www.hindustantimes.com/cities/mumbai-news/nhrc-takes-suo-motu-
cognizance-of-nalasopara-building-collapse-101756927033101.html

Sept 04, 2025 05:54 am IST Megha Sood

While issuing notices to Maharashtra’s chief secretary and director general of Police,
NHRC termed the incident a larger violation of human rights and called for a detailed
report on the matter within two weeks

MUMBAI: The National Human Rights Commission (NHRC), on Tuesday, took suo
motu cognizance of 17 deaths in the Nalasopara building collapse incident on August
27, and issued notices to the chief secretary and the director general of police of
Maharashtra, calling for a detailed report on the matter within two weeks.

The commission observed that, based on media reports, the building was reportedly
an unauthorised construction, which was built more than a decade ago. However,
the residents were paying taxes to the Vasai-Virar City Municipal Corporation
(VVCMC), establishing that the building was authorised as per the notarised
documents, the notice highlighted.

While issuing notices to Maharashtra’s chief secretary and director general of Police,
NHRC termed the incident a larger violation of human rights and called for a detailed
report on the matter within two weeks.

In the notice, NHRC quoted a media report, where a senior officer of the VVCMC
had stated that the building might have collapsed due to the use of inferior quality
construction material and the negligence of the builder and plot owner. The residents
were sent three notices to vacate the building, but all the warnings were ignored, the
official told the media.
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Deccan Herald

NHRC writes to Maharashtra govt seeking probe in 'Halal lifestyle
township' issue

https://www.deccanherald.com/india/maharashtra/nhrc-writes-to-maharashtra-govt-
seeking-probe-in-halal-lifestyle-township-issue-3713019

05 September 2025, 00:52 IST Mrityunjay Bose

"The allegations made in the complaint prima facie seem to be serious violations of
the human rights of the victims,” the NHRC said in the notice issued to
Maharashtra’s Chief Secretary under section 12 of the Protection of Human Rights
Act, 1993.

Mumbai: In a shocking development, a housing project in Karjat, Raigad, the district
neighbouring the financial capital of Mumbai, has advertised a "Halal lifestyle
township" leading to a major controversy even as the National Human Rights
Commission (NHRC) has shot off a letter to the Maharashtra government seeking a
probe and an Action Taken Report (ATR).

NHRC member Priyank Kanoongo has flagged the issue and posted the
advertisement video on X microblogging platform.

“This is not an advertisement but spreading poison. In the Karjat area near Mumbai,
a township with halal lifestyle is being built exclusively for those of the Muslim faith.
This is a nation within the nation,” he wrote.

"We are issuing a notice to the Maharashtra government asking whether it is
granting permission to create separate settlements for Muslims in Maharashtra, the
land of Chhatrapati Shivaji Maharaj. This matter is not just about creating a separate
township. The advertisement is being done in such a way that it suggests Muslims
are facing intolerance and want to move to a separate place to protect themselves,"
he said.

The project is known as "Sukoon Empire."

In the advertisement, a lady is seen saying: "When you are forced to compromise on
your family's principles in society, is that right? At Sukoon Empire, you will find
authentic community living, like-minded families sharing the same values, children
growing safely in a Halal environment, and elders being respected and cared for.
This investment secures not just your money, but also your family's future."

The issue has gone viral on social media platforms.

"The allegations made in the complaint prima facie seem to be serious violations of
the human rights of the victims," the NHRC said in the notice issued to
Maharashtra's Chief Secretary under section 12 of the Protection of Human Rights
Act, 1993.

"The NHRC Registry is directed to issue notice to Chief Secretary, Government of
Maharashtra, with directions to get the allegations made in the complaint inquired
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into and to submit an Action Taken Report and directs the authority concerned to
submit the provisions under which such permission/license for the township has
been granted by the RERA (Mumbai, Maharashtra) based on religion, which
threatens the sovereignty, integrity, and unity of India," the notice said.
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Janta se Rishta
NHRC 7 foRR AR gIad TR HERTY WHR ¥ Ruid Aift

https://jantaserishta.com/local/maharashtra/nhrc-seeks-report-from-maharashtra-
government-on-virar-building-collapse-4248646

4 Sept 2025 4:35 PM Tara Tandi
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NHRC, India organises National Conference on the ‘Rights of
Transgender Persons’ in New Delhi

https://www.pib.gov.in/PressReleseDetailm.aspx?PRID=2163904
04 SEP 2025 8:18PM

Inaugurating it, Chairperson, Justice Shri V. Ramasubramanian says India is far
ahead of several other countries in recognising the rights of Trans persons though
the societies all over still grappling to accept men and women alone do not constitute
the human race

Shri Amit Yadav, Secretary, MoSJE, in his special address says, the Government
committed to ensure nobody stands discriminated including the Transgender
persons

Shri Bharat Lal, Secretary General, NHRC says, the true measure of the society lies
in how it treats its most marginalised and vulnerable communities

NHRC report released on the status of Garima Greh Shelter for transgender person
highlights various key concerns for ameliorating the cause of their rights

The National Human Rights Commission (NHRC), India today organised a day long
National Conference on the ‘Rights of Transgender Persons: Revamping Spaces,
Reclaiming Voices’ at India Habitat Centre in New Delhi. Chairperson, Justice Shri V.
Ramasubramanian inaugurated in the presence of Shri Amit Yadav, Secretary,
MoSJE, Shri Bharat Lal, Secretary General, NHRC, senior officers, representatives
of key Ministries, experts, judicial and legal experts, policy makers, civil society
organisations, UN agencies, law enforcement agencies, academicians and
community leaders among various stakeholders.

Invoking Isavasya and Chandokya Upanishads, Justice Ramasubramanian said that
India is a country where discourse on equality was taken to such great heights by the
Upanishads that every unit of creation is God’s manifestation. Therefore, he
questioned how can some units of such creations be discriminated by others. He
said that these are the pivotal questions around which the NHRC has organised this
conference.

He said that if we have a look at the history of evolution of human rights in modern
times, everything is in a binary. The mere change of terminology from ‘men’ to
‘human beings’ in the Universal Declaration of Human Rights (UDHR) in 1948 has
not actually transformed our stereotypical thought processes and the society
continues to think that men and women alone constitute the human race. There
could be and there are human beings, who do not fit into this binary of men and
women. This is something that the societies all over, are still grappling to accept. He
said that the consequences of this is that Trans people experience wide spread
discrimination and stigma in the health sector, schools, employment and housing as
well as in accessing washrooms.
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Justice Ramasubramanian said that fortunately, India is far ahead of several other
countries in recognising the rights of Trans persons with the legislative, executive
and the judiciary coming together to transform the philosophy of Upanishads into a
Constitutional Theme and then to translate the same into a court order followed by a
Parliamentary law in the shape of the Transgender Person (Protection of Rights Act,
2019). However, the constitutionality of Sections 4, 5, 6, 7, 12(3), 18(a) and 18(d) are
currently under challenge before the Supreme Court of India. It is in this context that
the NHRC is privileged to host this National Conference as a segment of our
population estimated as per the 2011 census, to be around 4.88 lakh cannot be left
out of the mainstream.

Before this, Shri Amit Yadav, Secretary, Ministry of Social Justice and Empowerment
(MoSJE), in his special address said that in line with the guiding principles in Article
14, 15 and 16 of the Constitution, the Government is committed to ensure that
nobody, including the Transgender persons, is discriminated against. The 2019 Act,
enacted post Supreme Court orders, talks about every aspect of their welfare
including health, education etc. We have to ensure that the provisions of this Act are
translated into action. The setting up of National Council for Transgender Persons,
SMILE scheme for Garima Grehs, National Portal for Transgender persons are some
of the proactive measures taken by the government towards the welfare of
Transgender persons. He said that the improvement and revision of guidelines
based on feedback is always a work in progress. Based on the feedback, the
Government in 2025 changed the guidelines for the Garima Grehs. For health care
also the Government is issuing Transgender Ayush Cards and so far 50 cards have
been issued. To expedite this process, he said that the transgender persons need to
identify and register themselves on the National Portal. He said that the NHRC,
SHRCs, others institutions and civil society can make an important contribution in
building awareness about this.

Shri Yadav said that the Government has also started skill and vocational training for
them to ensure their employment as per the 2019 Act provisions and the first batch
of trained transgender persons is about to complete this training. The Government is
also organising Rozgar melas for the Transgender persons. More partnership with
private sector is needed for this purpose. The Government is further working on
revising their welfare schemes and it is looking forward to suggestions and funds are
not a challenge. Their grievance redressal mechanism will be strengthened in the
coming months. He said that the MoSJE is also working with the Department of
Education to sensitise children about the issues of Transgender persons and build
awareness in an effort to collectively work towards their rights for equal opportunity,
dignity and inclusivity. Such conferences and forums as organised by the NHRC,
India are very important for this purpose.

Earlier, Shri Bharat Lal, Secretary General, NHRC said that human dignity is
indivisible and the true measure of the society lies in how it treats its most
marginalised and vulnerable communities. He highlighted that in ancient and
medieval India, transgender persons were held in high esteem, without any
discrimination. Unfortunately, Criminal Tribes Act, 1871 classified the community as a
‘criminal tribe’. An enlightened India after independence, repealed the Criminal
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Tribes Act in 1952. Also Section 377 of the erstwhile IPC criminalised ‘non hetero—
normative sexual behaviour’, which has become a part of our history.

He said that according to the 2011 Census, approximately 4.88 lakh individuals
identified themselves as transgender persons. This is just 0.04% of India’s
population. Yet behind these numbers lies a stark reality: a literacy rate of only
56.07% among transgender persons, significantly lower than the national average;
limited access to formal employment; and widespread barriers in accessing
supportive, gender-affirming healthcare. He said that documentation too remains a
major hurdle. Non-availability of ‘gender identity certificates’ continues to block
access to welfare schemes, financial services and justice. He said that we must
support Transgender children with care, not rejection; ensure dignity and care for
elderly Transgender persons; make law enforcement protective allies, not threats;
and open up employment opportunities to uphold dignity through independence.

However, Shri Lal also noted that in the last decade, tremendous progress has been
made since 2012 the Ministry of Social Justice and Empowerment began working on
Transgender issues. He emphasised that for the NHRC, protection and promotion of
most vulnerable and marginalised sections of society and their dignity is the top most
priority. In 2001-02, NHRC recommended review of Section 377 of then IPC and
NDPS Act. In 2018, NHRC constituted Core Group on LGBT issues and the
Transgender community has been the focus. In 2020, during Covid—19 pandemic,
the Commission issued an Advisory protecting LGBTQ+ community. On 15th
September, 2023, the Commission issued an Advisory for ensuring the welfare of
Transgender persons. He said that in 2024-25, NHRC team visited 12 Garima Greh
Shelters established in the first phase to gather ground level insights and develop
evidence—based future course of actions. The findings have been compiled in the
form of a report —Transgender Persons: Revamping Spaces, Reclaiming Voices —
Insights from Garima Greh Shelters and Beyond. This report was released on the
occasion.

Shri Samir Kumar, Joint Secretary, NHRC gave an overview of the Conference and
Smt. Saidingpuii Chhakchhuak, Joint Secretary, NHRC delivered the vote of thanks
in the inaugural session.

Based on the findings of the Commission’s team, the report emphasises on
strengthening of the Garima Greh initiative besides suggesting several key reforms.
All states should activate Project Monitoring Committees (PMCs), with clear
delegation of responsibilities to district officials and appointment of police focal points
for transgender issues. Timely release of funds must be ensured, along with revised
allocations for food and beneficiaries, context-specific financial models for urban and
rural shelters and infrastructure support through one-time grants. Staffing structures
should align with market standards, with rationalised roles to prevent overburdening.
Shelter heads must be empowered to assist with transgender ID card issuance
through simplified, privacy-sensitive processes. In healthcare, broader medical
expenses should be covered, hospital partnerships established and the rollout of
Ayushman Bharat TG Plus expedited, alongside stronger mental health and
HIV/AIDS services.
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The report also recommends employment and skill development, shelter stay should
be extended for those pursuing education or exams, vocational training access
expanded and shelters linked with job portals, while ensuring workplace protection
under the POSH Act. Legal amendments are needed to support gender non-
conforming minors, with the establishment of child care and elderly homes for
Transgender persons, supported by NGOs. Greater transparency through updated
data, strong monitoring and a dedicated ministry desk is essential. These reforms
can transform Garima Greh into a foundation for dignity, empowerment and
inclusion.

Apart from the inaugural and valedictory sessions, the conference was divided into
three technical sessions and a panel discussion. The first session on ‘Strengthening
Garima Greh Shelters’ was chaired by Smt. Anita Sinha, Chief Commissioner,
Income Tax Department. The panelists were Smt. B. Radhika Chakraborty, Joint
Secretary, National Commission for Women, Ms. Isabelle Tschan, Deputy Resident
Representative, UNDP, India, Ms. Reshma Prasad, Dostana Safar, Patna and Shri
Nikunj Jain, Co-Director, Tapish Foundation, Garima Greh. Second session on
‘Institutional Care for Gender Non Conforming Children & Elderly Transgender
Persons’ was chaired by Dr. D.M. Mulay, Former Member, NHRC. The panelists
were Smt. Tripti Guha, Additional Secretary, MWCD & Chairperson, NCPCR, Ms.
Laxmi Narayan Tripathi, NHRC Special Monitor & Core Group Member, Ms. Abhina
Aher, Managing Director, Tweet Foundation and Shri Gopi Shankar Madurai,
Intersex and Genderqueer activist, Founder, Srishti Madurai. The third session on
‘Building a Fair and Inclusive Law Enforcement Framework’ was chaired by Smt.
Jyotika Kalra, Former Member, NHRC with participation from Ms. Shalini Singh, IPS,
Director General of Police, Puducherry, Sh. Ram Dulesh, Dy. Commissioner Police,
Delhi, Ms. Kalki Subramaniam, Founder, Sahodari Foundation and Ms. Shreegauri
Sawant, Transgender Rights Activist.

After this, a panel discussion on ‘Unlocking Employment, Defying Challenges -
Stories of Triumphs’ was chaired by Shri Bharat Lal, Secretary General, NHRC along
with participation from Smt. Latha Ganpathy, Joint Secretary, Ministry of Social
Justice and Empowerment, Ms. Zainab Patel, Managing Director, Pride Business
Network Foundation and Ms. Nishtha Nishant, Manager, Diversity, Equity and
Inclusion, Lalit Suri Hospitality Group, Stories of triumphs were shared by Shri Ronit
Jha, Sub Inspector, Bihar, Shri Bunty Kumar, Sub Inspector, Bihar and Dr. Beoncy
Laishram, Manipur.

In the Valedictory Session, Shri Bharat Lal, Secretary General, while summing up the
discussions said that in every session panelists from the Transgender community
brought to light the fact that among various marginalised groups, Transgender
persons remain the most vulnerable. He stressed the need for concerted efforts,
greater investment in education, improved access to healthcare and the creation of
more opportunities for their inclusion. While many states have initiated inclusive
measures, there is still much room for improvement. He emphasised that the
transgender community, civil society and government must work together to uphold
constitutional values and achieve true equality, reminding all that dignity must be
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extended to everyone. He concluded by noting that while progress has been made,
significant work still lies ahead.

Dr. V.K. Paul, Member, NITI Aayog, in his way forward address thanked the NHRC
for its outreach and acknowledged the importance of the issue. Referring to the
NHRC'’s report, he praised its coverage of gender non-conforming children, best
practices in employment and workplace inclusion. He stressed that awareness must
be raised to reinforce the idea that society is one and humanity is indivisible. He
further underlined that India must lead the way on Transgender rights, as they are
deeply rooted in Indian values. He called for scaling up efforts across all sectors of
society, adopting systematic approaches to address gender-related challenges in
workplaces and assured that NITI Aayog stands ready to collaborate with the NHRC
for any policy interventions and guide in advancing the cause of Transgender
persons. Smt. Kim, DIG, NHRC delivered the vote of thanks.
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Societies grappling to accept those who do not fit into the binary of man
or woman, says NHRC chief

https://www.thehindu.com/news/national/societies-grappling-to-accept-those-who-do-
not-fit-into-the-binary-of-man-or-woman-says-nhrc-chief/article70012426.ece

September 04, 2025 10:37 pm IST Ishita Mishra

The country cannot grow unless transpersons, whose population is estimated at 4.88
lakh in India as per the 2011 Census, are left out of the mainstream, says Justice
Ramasubramanian

Societies all over the world are grappling to accept that there are human beings who
do not fit into the binary of man or woman, chairperson of the National Human Rights
Commission (NHRC), Justice (retd.) V. Ramasubramanian said on Thursday
(September 4, 2025).

Addressing a national conference on transgender rights in Delhi, the NHRC chief
added that it is due to the stigma attached to their gender identity that transpeople
experience widespread discrimination in the health sector, schools, employment and
housing, as well as in accessing toilets.

Quoting the data from the Office of the High Commissioner for Human Rights
(OHCHR), the NHRC chief stated that millions of transpersons in all regions
experience rejection, harassment and physical violence because they do not
conform to prevailing gender norms. He also cited the Trans Murder Monitoring
report, a research project of TGEU (Trans Europe and Central Asia), which tracks
the murders of trans and gender diverse people globally.

“According to its report released in 2024, there were 350 reported murders during
the period from October 1, 2023 to September 30, 2024, of which 12 happened in
India. The report also recorded 5,000 cases of such murders since 2008. This report
was released on the occasion of the Transgender Day of Remembrance, which is
observed annually on November 20, in the memory of those who have been
“murdered as a result of transphobia,” said Justice Ramasubramanian.

Citing Hindu religious books, the NHRC chief said that the Upanishads say that
every unit of creation is God’s manifestation. He questioned how can some units of
creation be discriminated against by others.

“Can one unit of creation be considered inferior to others and can any of such
creations be treated with contempt?” he asked, stressing that the country cannot
grow unless transpersons, whose population is estimated at 4.88 lakh in India as per
the 2011 Census, are left out of the mainstream.

Hailing India for being far ahead of several other countries in recognising the rights
of transpersons, the NHRC chief gave credit for the same to the legislative, the
executive, and the judiciary.
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“These three pillars of democracy have come together, to transform the philosophy
of the Upanishads into a constitutional philosophy and then to translate the
constitutional philosophy into a parliamentary enactment,” he added.
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Society struggling to accept humans who don't fit into man-woman
binary: NHRC chief

https://www.hindustantimes.com/india-news/society-struggling-to-accept-humans-
who-don-t-fit-into-man-woman-binary-nhrc-chief-101756979015525.html

Sept 04, 2025 03:13 pm IST PTI

New Delhi, India is "far ahead" of several other nations in recognising the rights of
transgender persons, and while the country "may not have reached an ideal level",
but it has certainly advanced to a great extent in this area, NHRC Chairperson,
Justice V Ramasubramanian said on Thursday.

In his address at a national conference here, he also said that there could be or that
there are human beings who "do not fit into this binary of man or woman" is
something that the societies all over, are still grappling to accept.

"The consequence of this, is that trans people experience widespread discrimination
and stigma in the health sector, schools, employment and housing as well as in
accessing bathrooms," the National Human Rights Commission chairperson said.

The day-long national conference on the rights of transgender persons is being held
at the India Habitat Centre here by the NHRC.

Centered on the theme "Revamping Spaces, Reclaiming Voices," the event
emphasises "the immediate need to tackle systemic discrimination, uplift lived
experiences, and promote meaningful inclusion for transgender persons in all areas
of life", the NHRC said.

The rights panel chief began his address by quoting some texts from the
Upanishads, which underline that the God pervades in all humans, and all living and
non-living beings.

If India is a country where the discourse on equality was taken to such great heights
by the Upanishads, and if it is the philosophy of the Upanishads that every unit of
creation is God's manifestation, "can some units of such creation be discriminated
against by others," the NHRC chief asked.

Can one unit of creation be considered inferior to the others and can any of such
creations be treated with contempt, Justice Ramasubramanian emphasised. He said
these were the pivotal questions around which this conference has been designed.

"Fortunately, India is far ahead of several other countries in recognising the rights of
trans persons. We may not have reached an ideal level, but we have certainly
advanced to a great extent," he asserted.

This is because for the first time in history that the three pillars of democracy in India,
namely "the legislative, the executive, and the judiciary, have come together, to
transform the philosophy of the Upanishads into a constitutional philosophy and then
to translate the constitutional philosophy into a parliamentary enactment," he said.
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In his address, he also cited some data drawn from Trans Murder Monitoring, a
research project of TGEU that tracks the murders of trans and gender diverse people
globally.

According to its report released in 2024, there were "350 reported murders during
the period from October 1,2023 to September 30, 2024", of which 12 had happened
in india, the rights panel's chairperson said.

This report also recorded the 5,000th recorded case of anti-trans murders since the
year 2008. This report was released on the occasion of the Trans day Remembrance
which is observed annually on November 20 to memorialise those who have been
"murdered as a result of transphobia," he added.

He also underlined the change in wordings of texts of global declarations pertaining
to human rights, equality and justice, over the centuries.

But the mere change of terminology from 'man’ to 'human beings' has "not actually
transformed our stereotypical thought processes, and the society continues to think
that men and women alone constitute the human race," the NHRC chief said.

"That there could be and that there are human beings who do not fit into this binary
of man or woman, is something that the societies all over, are still grappling to
accept," he added.

The NHRC is privileged to host this national conference as "a huge segment of our
population, estimated as per the 2011 census, to be around 4.88 lakh cannot be left
out of the mainstream," the chairperson said.

A comprehensive report aimed at strengthening policies and frameworks to uphold
the rights and dignity of transgender persons, was also released on the occasion.
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Times Now
Trans People Continue To Suffer Discrimination, Stigma: NHRC Chief

https://www.timesnownews.com/india/trans-people-continue-to-suffer-discrimination-
stigma-nhrc-chief-article-152674489

Sep 5, 2025, 00:42 IST Harish V Nair

In the thought process of large sections, its still that only men and women constitute
the human race, said Justice V Ramasubramanian.

New Delhi: "Ishaa Vaasyam Idam Sarvam Yat Kincha Jagatyaam Jagat, Tena
Tyaktena Bhunjeethaa Maa Grudhah Kasya-svit Dhanam," this is how NHRC
Chairperson, Justice V Ramasubramanian began his speech at the National
Conference on Rights Of Transgender Persons 'Revamping Spaces, Reclaiming
Voices' on Thursday.

Quoting the Isavasya Upanishads, Justice Ramasubramanian said the whole
Universe is enclosed or enveloped in God. And also, He dwells or resides in the
entire Universe. So, God is in everything and everything is clothed within God.
Whatever is moving (or not moving) in this Universe, is all penetrated and also
enclosed by Him. All that is living or non-living, pleasing or otherwise, planets, stars
or even our Self, the Atma, is pervaded by him.

“Sarvam kalvidam brahma," means all this is Brahman. Everything comes from
Brahman, everything goes back to Brahman, and everything is sustained by
Brahman, says Chandokya upanishad.

“If India is a country where the discourse on equality was taken to such great heights
by the Upanishads, and if it is the philosophy of the Upanishads that every unit of
creation is God’s manifestation, can some units of such creation be discriminated
against by others? Can one unit of creation be considered inferior to the others and
can any of such creations be treated with contempt? he asked.

“These | think are the pivotal questions around which this conference has been
designed by the National Human Rights Commission of India”, he said.

Mere change of terminology from ‘men’ to ‘human beings’ has not actually
transformed our stereotypical thought processes and the society continues to think
that men and women alone constitute the human race, he said.

That there could be and that there are human beings who do not fit into this binary of
man or woman, is something that the societies all over, are still grappling to accept.
The consequence of this, is that Trans people experience widespread discrimination
and stigma in the health sector, schools, employment and housing as well as in
accessing bathrooms.

"Fortunately, India is far ahead of several other countries in recognising the rights of
trans persons. We may not have reached an ideal level, but we have certainly
advanced to a great extent," he asserted.
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This is because for the first time in history that the three pillars of democracy in India,
namely "the legislative, the executive, and the judiciary, have come together, to
transform the philosophy of the Upanishads into a constitutional philosophy and then
to translate the constitutional philosophy into a parliamentary enactment," he said.

In his address, he also cited some data drawn from Trans Murder Monitoring, a
research project of TGEU that tracks the murders of trans and gender diverse people
globally.

According to its report released in 2024, there were "350 reported murders during
the period from October 1,2023 to September 30, 2024", of which 12 had happened
in india, the rights panel's chairperson said.

This report also recorded the 5,000th recorded case of anti-trans murders since the
year 2008. This report was released on the occasion of the Trans day Remembrance
which is observed annually on November 20 to memorialise those who have been
"murdered as a result of transphobia," he added.

He also underlined the change in wordings of texts of global declarations pertaining
to human rights, equality and justice, over the centuries.

But the mere change of terminology from 'man' to 'human beings' has "not actually
transformed our stereotypical thought processes, and the society continues to think
that men and women alone constitute the human race," the NHRC chief said.

"That there could be and that there are human beings who do not fit into this binary
of man or woman, is something that the societies all over, are still grappling to
accept," he added.

The NHRC is privileged to host this national conference as "a huge segment of our
population, estimated as per the 2011 census, to be around 4.88 lakh cannot be left
out of the mainstream," the chairperson said.
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Transgender children, senior citizens need special shelter homes:
NHRC

https://www.thehindu.com/news/national/transgender-children-senior-citizens-need-
special-shelter-homes-nhrc/article70013435.ece

September 04, 2025 11:26 pm IST - Ishita Mishra

Garima Greh shelters currently provide residential support for transgender people
between the ages of 18 and 60 only; funding delays, inexperienced staff, insufficient
food hamper shelters, says NHRC

Trans people under 18 years and above 60 years should be housed in special
shelter homes, the National Human Rights Commission (NHRC) recommended on
Thursday (September 4, 2025), in a report on the Garima Greh, shelters for
transgender people which are run by NGOs with funding from the Union Ministry of
Social Justice and Empowerment.

The Commission also found irregularities in the funds released to these special
shelters, along with complaints of inexperienced staff and inadequate food for their
residents.

NHRC secretary general Bharat Lal released the report, titled, ‘Rights of transgender
persons — Revamping spaces, reclaiming voices’, which is based on the visit of an
NHRC team to 12 such shelter homes in nine States. The team’s aim was to gather
ground-level insights and develop evidence-based future courses of action for
improvement in these shelter homes, he said.

Minors, elderly excluded

The Garima Greh shelters currently provide residential support for transgender
people between the ages of 18 and 60, and are not permitted to house minors.
However, as the only State-backed institutions for transgender individuals, these
shelters frequently receive requests to accommodate gender nonconforming minors
as well, the report said.

It suggested that the government establish child care institutions for trans children
who face lifelong challenges that often intensify with age, as they experience
compounded vulnerabilities stemming from social, economic, and healthcare
disparities.

The report also highlighted the lack of dedicated shelter homes and welfare schemes
specifically designed for elderly transgender people and recommended that separate
shelter homes be opened for them as well.

“Current policy does not cater to gender non conforming children under the [Juvenile
Justice] JJ Act or elderly transgender persons, leaving both age groups vulnerable,”
the report said.

Funding delays



HINDU, Online, 5.9.2025

Page No. 0, Size:()cms X ()cms.

Documenting the delays in funds for the shelter homes, inadequate food and living
allowances, limited government-supported premises, eviction threats, and poor living
conditions, including a lack of privacy, which undermine shelter sustainability, the
report recommended timely fund distribution and a check on the other loopholes.

The Commission also found that other challenges, such as overburdened staff, non-
functional Project Monitoring Committees (PMCs) in States like West Bengal, lack of
police sensitivity, and impractical reporting requirements, weaken the management

of these homes.
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https://www.livehindustan.com/ncr/new-delhi/story-nhrc-chief-advocates-for-rights-of-
transgender-and-gender-non-conforming-individuals-in-india-201756996962239.html

Thu, 4 Sep 2025 08:12 PM

ST AHATYSR START (TTUTSRE) & Sfegel g dt IAYTHoIH 3 gl fob
HRATT JHTS ZRaoier 3R SeR A9 H-hIT afaddl & I3 ave ¥ WeR Tt o 38T
g1 3TM...

7 faeehl, Toldt | ST AFAYSR SN (TTTESRE) & 3ieae] Urawfd (Jargd) ot
EYSHUIY A AR DI Hgl fos YRR Fa1s 3d o 39 A &1 i kg ¥ WIDHR Tl
HR UTET &, ol Yeu-Afgar 40t # fibe 751 96d 51 T AP THITH & GRI sied gu
SRR 3R ARG Iafigd BT WA BT ST §, SNt o I79h Jayd AFanIHRI
H1 I g | TIUISRYT TP A WBR, ANTRS FHTS R IR 3mrg e o 3
TETaRf fifea, SR ar sl SR TdeA=iiadT UiRieT 3 SRT Ue T9T JrareRol
TR 3 St &R Afad Bl IUDH! U &b 1Y TRAT P 1Y i BT SHfUBR |

3511 T8 1t BT o Rt S 971 9aid 718l 8, 919 d Gars & A g1 agantt, ad
LEEERKIEENICE Rl
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feect! ugan ke A &1 T NHRC Wad & fHETE S 7 &I
ATHTH DI

https://mp.punjabkesari.in/madhya-pradesh/news/sharig-machli-s-henchman-
reached-delhi-2207204

04 Sep, 2025 04:19 PM Himansh Sharma

HIuTer | Feaye™ § d forgTe SR 39 4 98 39 § IRTR SR =i At 3R

IRI ASel B G B o fEeett b Ugd T8 | STHGRT AHH 378 ¢ b AR &1
FRe1 Tep ST AP AAAMIBR AN (NHRC) b Faw f0dies S ¥ firer 37
TRBRT A TR Ugdl R ARG & T & Fier &1 HIR B

e B T garn
Treret HifEar R Uike o fde S = gar o &R fowh waeiy sram R Sy
I3 ATH% Udh Hfck] W D1 ALY DT FHadl §a1 o Gefrebrd & forg 3|

T firae) S fs “at HiuTd arel JMRes Taet & A1 WSt &7 64T BT § 9 S9d!
WG I 311 g IDT §gd BT gl 1 § SID! SIS iforg|”

A7 D! Sl B U f&ar 3 3= I1y a8 fHaTs 37 37 TeT o1 5t % af oird aad TR
& TS TR BISHR HIT 47|

TRdas § i TR Agel IR &3 1R $9 oof 81 39 W 3RIY ? & 98 fEg gafadi &
IV P T | BB TP R BT YT, AT JISTT TIBR sAbHA DRl AT 3R
SR Y URac B DI BIRL BT UT| SHh AT, SIYeId STa/SonTd Tl
P URURS dTelsl TR Heoll B Hed gy o o fReprad Wt o & R # § |
ST A Wy fman ] 3 37 Al &1 Sira e sik wedt 3 o st ofR e oft
I8 & G&1a a1 YaAIHT &1 SRR 6! g
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Yo T 10 91 &1 AIgH §=dl &1 YU o 918 8T, fihr U R el Xa;
NHRC = ferar 93=

https://bihar.punjabkesari.in/national/news/nhrc-takes-cognizance-of-the-rape-and-
murder-of-a-10-year-old-girl-in-bihar-2206929

04 Sep, 2025 11:39 AM Swati Sharma

Bihar Crime News: JTS1g AFANUBR 3TANT (NHRC) A f9gR & Ue ford & 7R Sl
T U N =i & 1Y TARBR 3R g1 & HTHS H Tad: I3 forn § 8k gfer
TR (Srofidh) qur Rienfier & e okt &R 59 Iy # fagga Raié #if 31

Db el DG B T3 o difgar

ST AR SHTANT A T Hifear Rulé wR w@a: d9H foran g, forad sraman mar g fos
26 3T DI f9gR & TeT fold & AR &3 § T Siiid & X@aTdl = 10 I Pt =l b
T ghH T 3R I ! T R &l | T T § b SroRTelt A s Y Mg B
Y ¢ & forg drsfal & 2a &1 T US W dcdl (Tl YifSdl adbal gdhgl did s o,
T SRTER I SAREE BT YA ShR T & U T HHR B o T 3R g&hH & d1g
BT HR 1| 3T A urn o ifgar fRoid afe 9 8, Ot 98 AFaISR] & I &1
TR AT ST B |

39 Ty & AT A R & Yfery Hgiexies iR UeT & foran AafoRee &1 Aifey skt
IR ) IE b HidR A Bt fawqd Ko 3ik gae & aikeml &1 fou 7u gaimast &1
faRUT A §1 31 3T, 2025 HI YHIRIG Hifgar RUIE & AR, TSH! & AUdr g
! RORT I9% URAR 7 26 SARK, 2025 B Gol HRTS AT 3R 1 H 28 3T, 2025 B
a8 IUPT A U F W I Th UG I dcah] g3 sRIHG (b1 717 7| 39 Ao
SR U I B! FARTIR R St O fean 71 § | gfersy w1 &t offd 3 g1 5 |
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gfeare STaRT o< & G | FRIY &1 RR a1 arer: aarfIeR $anT =
UoTd R I /i Rard
https://www.jagran.com/punjab/patiala-human-rights-commission-seeks-report-on-
infants-head-found-with-stray-dog-in-patiala-24035281.html

Thu, 04 Sep 2025 12:58 PM (IST) Suprabha Saxena

RIS HAGMIBR SHTANT F Tfedrel H TRBRT AT SRYAT b U SHTaRT B GRI
1] 7 FeT gon RR @ 9IM &t ge1 IR Uold IRBR F Ruié Arft g1 a3 Hifsar
RUIE TR Wa: 9 Ad gU I Id 3R THUHT 1 &1 YWl § SdTe o & oY gl
21 SRUATe U A I & A1t 81 &1 91 § 396K foba g |

SIRUT HaTGaTdT, UiegTe | AT HFATDR SN+ TRDPRY MR SRUATS b URf
STIRT o gRT U R HT Fel g3 RR & SIH & g1 &1 el Aifey ferar 31

29 YeY § USTe WHR & 7 I 9 Ufearar & Tyt & ey 9k} &R gl 9wiig
H faid wiht 31 oA 3 ue Hifsar Ruid w ad: S forar €, foras saman o1 % 26
3T ! UfATAT o IRBRT AT ST &b U Th HTART Pl RIY BT Hel gl
RR o Srar gt < T T

3Tt & AfShd JuReSe 3 &g T b 3rudra I #13 +f Ry e el gsn g1
UG 1Y BT 361 911 [ g1 &1 & g8 9l o=l &1 g7 & Al , 3fad gxamasit &
TC 99 37 IRARY &1 WY Gy T &
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qoy-Higa Juft & five 8} 93 ardl & YA WIHR B H R 38T b
| TSR UgQ

https://hindi.theprint.in/india/society-is-hesitant-to-accept-those-who-do-not-fit-into-
the-male-female-category-nhrc-chief/864253/?amp

4 September, 2025 Ravi Kant Naresh

Tt feeett, IR RydaR (LT IS THAIYSR SN (TTTASR) & Sieel =mamfd
@A) ot AAGTHUG A FEWAIR BI Bl fob Jard e (giRroiex) Afdaal &
TYBRI D AT G4 & HRA B3 30 G- J ‘BIHT 3T 5

361 Bel foh gIatiioh o= “3MGR WR d% "e! Ugd Ul &' dfd 39 &= 8 I8 [fdd & u
Y BB 8 d 3 3¢ T 2|

TGH{cl FYSHUG A TgT Teh AP JHe H 30 ey | gg Hit el fob JaTe! |
U8 AW §1 Febdl § AT 8 Sl YN I1 Afeell o1 39 fg3nury 4ot # fbe 781 9ad|

35 Fel o I8 T T a1d & o gfam aR & e ot +ft TR ava & fore wo
CREGES

TIURSRYT & 3egef 3 Fel, “SqbT URuH I8 § fob o foiiT (grasiar) ail &l Wy
&, Tpal, ISR 3R 3MTAT & JrY-T1Y e db Ugd § SIS NEHId 3R s
BT AT HATUSaT g 1”

TSR gRT T8t 2fsan gfade Yex & gaity fef & aufdadl & SifieRl R U
fEaeia ISt wie Smaford fasar o 381 & |

AFAIIGR SRT & T 7 304 JYF Bt YLFHTT IUFYE & $B G0 I B, Sl
39 91d W SR 3d 8 b SR gl Ageat qaur gt Shifaa ik Fsif ofom & oo g1

IrYfd TGS A el o afe YRd U U1 41 € Sigt ST & fams &l

IUfE! A 3=t ST d% UgarT, SR afe Iufwel &1 a3 ug § f gid &t uds

IPTs 3R 1 Sifeafad g, o I8 U §gd J! a1 © |

g%ﬁﬂ?ﬂﬁ%m, T U} 3T Bt $B SHISAT b AIY TR GRT WGHI foban ST Fepar
o

T TAYSTHUG A 39 910 W OIR a1 o 31 Yol &1 U Sdh1s & 3 ¥ HEaR

AT O bl & MR 1 Tt fordt 4t a1 Y Sa|=-T & 1Y a1 T Yebal 372

IBH FE1 % 3 F Aoyl Uy § SFP 3¢-F1< a8 e i fear man g |
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fAToTS AP NHRC e & OR Ugl ASa! A1 &1 g, UIe-R Sard f&d
S BT TR, Tfied gU A S gfera

https://navbharattimes.indiatimes.com/state/madhya-pradesh/bhopal/machhli-gang-
messenger-reached-nhrc-member-house-with-sweets-offered-deal-by-claiming-to-
partner/articleshow/123696534.cms

4 Sept 2025, 3:49 pm Akash Sikarvar

Machhli Gang Offer Priyank Kanungo: TTTA3RY! & Ja& fI® ST & &R T
e ga P! MNP AST BT UIE-R JaTd (0 gl ke Al HIUd & afdd
ASE T BT WA 8 3R BRR 7| i s 3 safda ot Rierad gfera & <, e
q1e 39 FRUAR o forar man|

HIOTST: AP AHATIBR ST (NHRC) & Hawd fUkieh SN o Teb 4R SRIY T
| 3B a1 i YU F Toeh uRaR BT T SeH 39 faed & firar) sa1 & fr oy
AR &3 1R SRITT BT AT 6 X818 | ST ST T HeT, T TaT 3R Sar o
RadT S RIY AW &1 SN P TR, I ATGH F 3T 1 SHg U6

I I HeT fob 98 MRS A3l BT Rud Tee g g

fdd B Sieh HIAT

i S A o for 39 cafad A aar fos a8 Aee URaR & R § ST g
I BN @ HraTs off &, afd S 3 I Siedr W faaT| 39% 918, S A
gferd & Rierd gof 1S, fordh a1 e gfer = 39 SieH! & udhs fom|

Trerd Hifsar R uiRke forg & SR

HTA A X W URe e o diare w1ed g 3 Uie Tt 3iR 396 IRaR &
AT ST E R &Y 81 31 IR ST &7 4o o 31R g Afiganstt & sfere o
URad BRI BT 3R g1 BN A 30t Ure H foran, g Rarad Tt vt st
Te YR ferd HHd & O3 TRl 3R SHMGRT ¥ Siid B

TFell URaR R goiHl 3RIY

U3 $2 gudl &, Il YRR & TIHT U GoiF Tewl IR &3 RIT T g 3R s
ARt of g2 81 HIUTd h1gH S 39 HHd &1 g &R 61 g1 21 AR &1, 1iurd
T U= 3 Teocht URaR & T TR §77a &I drs 3| U=irae &7 de1 ¢ b
T8 ST RBRT THF TR 39y TU T §11 7T UT| 3P 37dTaT, GRIR Bt s Jufaai
3R 3y Hool arell FHH Ht 5 Bt TS B

HIE-Hf S 1 IREIR) & d1G HRarg

g HRATS AR ASal 3R I¥PH Hallo! TR A ! TRTAR & 91€ 88 &1 39 a1
R 9 TeW § T g Rifgdhe I &1 oY g1 T URaR Jd ©U J Hu1d &
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YART BT g a1 8 | d U HJell 99 BT HTH Hd A1 91 H, 4 1970 3R 1980 &
e H guTsRsT § 59 My fR-¢R, oRaR 3 wrtg Aareit ek guTaRmelt @ & Tety
g1 forT | 3R B fob 37 Taelf b1 aoig 9 3 3(UA 33y ¢ieff o) =elld @ | 91 H, IeA
TS UTeH, 3198 T, S 88U 3R 1990 & TR b ST 3R IARI Pt axahl
oY g +ft = AR el
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fAaTS Ao foea Igdn HiTd & MRS TSt &1 I, NHRC HeR ¥ diefl-
YR TH I 81 741, BIS o 39

https://www.aajtak.in/madhya-pradesh/story/bhopal-sharik-machli-gang-member-
visits-nhrc-fails-to-bribe-Icln-rpti-2325163-2025-09-04

04 fdsR 2025, 11:41 AM IST Ravish Pal Singh

Delhi News: HIUTd & IS¢l URAR' TR T B1 db ) 3R saspafenT & MR o
M 6 & 3RIY §. I8 URAR 7 Rith 3idy Ares gard &t siyfed & wnfiya @],
§fews @a feTe Ta & SEmel & SRdtd difsa a9 & oft 3T@! YffresT 9 oS g

RIS AFAISR 3TURT (NHRC) & Had fUdes s A 7iHR &nﬁuwﬁrﬁuwé
5 ¢ faceh fud Ry WWW%WH@G@H@I\@&WAQH ggal 3R
38 UdIY & B DI Y. difchd BN A e ARSI STdTd §U SRIUT BT BDhR
TS 3R X aTeR Fdaar far. s9% 918 e & Rierad s 3.

i B A X TR ORe & forar, IR Gwelt TRHRT Sa R SHg U8 A9
Hfad, ST W &1 A UGR BT HaRIT 91 6T U, o e smar. 39 &gl f& a8
HIUTet & MRS TS & T YT BT GG BT § 3R ITDT 3R F 31 g, I
T fob MRS BT YR THIH gof 8 3R I Bie foar o, #7 39 e v e,
I8 U 1Y T3 fH3TS BIST AedT YT, ST I aamsl IR I™H HITd THT BIS g
B9 gferd ! fRreprad &Y, 3R gy A et o R o

MR® & A g defeal & T=ia uerf &7, Tares R, difea s siead HA
3R 3™ H ¢RI HRM & Y- dfrd dae-Aigh Ter & dRITgd dremsl R
AT & foY FHoolt - & Al & TR A IR offd 9 81 5. S IR ot 3R
fsgerar 9 &1 Seh

Ut 9ie & 9 IR e

HTLTN & AT, TR A Wue! Sid & 11 IR ATerd o Bt HIfrer off . aF 3o 9ry
oS @1 fEaaT o1 3iR He WE U ST a8 AT, At 51 Tt § STBR P
BRI &1 §1eR FAewaar fear, saran ST ¢ o a8 firers &1 fesar arars R gt
BIEH agt I HIT 1. 31§ Yfery = faTs &1 feeaT Sied R i Y= R ol 6.
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Hes & HRI9 o Ya! gdTd AIRPBReRd Sr3-IRIY, {al §ard, NHRC =
HSUEY THR H T SdTd

https://www.patrika.com/mumbai-news/maharashtra-halal-lifestyle-township-built-
near-karjat-nhrc-seeks-response-from-government-19917858

Sep 04, 2025 Dinesh Dubey

Maharashtra Halal Township: G@Wﬁﬂ@ﬂ%ﬂﬁ% SR, ot 4 fagiy
F SMYR R 3rariiy R &1 fafor 78 far s gedr| a8 AT iR IR-AgHTd
¥ Rygidl o1 Ieeie |

Has I WU 70 forarHieR gR Hoid H §9 361 Ud CI3ARM $I ddb 981 fad1g TSI 61
AT 8 | 39 TSR P TATd AISHRe3d SISHIRIT (Halal Lifestyle Township) ATH &
e e o 361 € 3R raT @ T I8 haa giead gqer & forg s18 o <&t 31 3t
aoig 4 YTfHer SMUR TR WeHTd BT SRIY T §U AP AHANIDHR RN (NHRC) BT
TSl WegeTdT 41 3 | FRisraddr = grar foar § fo 39 ufaierr &1 W a8 gRT
Tordt fireft g€ 31 SN A HERTY WHR & Afed IR IR & Fwarg & HieR faga Raé
3 o1 fcw e g

HIUIRIddl &l §G1aT o BT 3R

NHRC & g1iad R § 3Ry e 7141 ¢ fob 98 <13k dhad U Ui Iqa™
& fore g, S JHHT & TaeuTed ISR &1 Iccied § | Rieradddl &1 &gl ¢ fb 39
RE B! TR FATS | Fieedl &) 9e1al &l § 3R S YR&T § T T8is
G B TRT B

NHRC 3 A1 Sa1d

SITANT 3 S8 | I TR ¥ dd §UHERIY TRDHR & JH Hird I &1 Juiig &b HieR
FRaTE ROE (ATR) Tl ¥ 1 T &) T8 0t Wy 33 ) g1 T 2 5 W (RERA) A e
STYR TR 9 Uolae &I HoRt 4|

3TN &t T femof

RIS HAGMIBR SHTANT It HET fob 4 & 3MUR W bl 4t Srarity 3= i
3FAfA T 3 ) ThdlT, 3RdST 3R TAYH & Rigial & (s 81 3@ qao! 7
TERTY WHR P RUOIE 3R 31 B FRAE R RH T
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s A 971 381 & Ryt gt & o genar Sed, 3% ergRY ®1 a8
difsar forg &R A= §a1d

https://navbharattimes.indiatimes.com/metro/mumbai/other-news/mumbai-muslims-
only-township-project-row-nhrc-member-called-ad-as-poison-issue-notice-halal-
lifestyle-project-karjat-know-all/articleshow/123703316.cms

4 Sept 2025, 11:01 pm Achhalendra Katiyar

Mumbai Halal Township Row: 88 & U1 it giad! & forg ers-fkm &1 okt 9
ST G ST 81 1 B | AP AFafYeR ST (NHRC) 7 o faRiy & o grargdt a9 m
% Rt ey oY i 81 e A WERIY & b Fobed I Ao AT E | NHRC A 31
B9 § Sa1d G- &I HET 5|

HES: OS] G 8 Ul Solid ol foh s focex Rt o faviy & fore ers+iRig -G,
Sit g1 dies Y, AfehT Has & U SHoid H T U TSR 5 61 5 | o Ryt gl &
mﬁﬂlsﬂwﬁué?ﬁmwwmwanmlmwfﬁww
(NHRC) & U Ia Ui A [z %) Y 0 T 21 ITH S T
URe & forat § T 4a8 & UMy drold a1 H had HHHH Hogd aral & e gard
TS LIS dTal TI3RIY S5 S 61 § | I8 Nation Within The Nation § IHERTY
WHR P Al BT M QT 7| BTN A g AT HERTY PR & T ied B Hell
21 399 UST AT B fob 8 W1 A 39 uyd R fea|

&l g | givf feaid

Hoid § o gaTe WRIe Trget &1 Fafor fasar o1 381§ | 98 a7 Fard gaersit 9 ag
BT 59 fqTu & gRew! &1 T Ugd g faaman T § | I HHaIIeR SRt
(NHRC)ﬁwwézgﬁﬁWmﬁ%aﬁ?aﬁﬂ%ﬁ?wwm
fauTeF SR Tfae™ & Ieerad A TST 81 Tohdl g | Has & TN Hoid 3aldh H gxarfad
T ARy 3R Hiolde &1 AR 981 fadle Wel 81 741 § | U8 TSR ‘gard
AR 3R Had TUaHH T & U 84 & aral & SR Ral & §

NHRC &1 il & Rrema

<TaT fopan S 38T § b Tuagemedt & ue Rremd fircdt Ot 5o g1 T § foh ue
RIerdedl 7 NHRC & 9arT f &ieid 7 gaTd diRhersd kAR 714 § Uh
Tioiae 1 THIC a1 ST 6T 8 | 3R & [ U8 SiTariia Sia! Rith T gt o (g
e & g 9418 o W61 31 39 eRU-faR & forw gF snenfyd smarity 85 & =0
U=ITRd fohaT 51 X818 | RIeraedl 3 w81 f g Uiniae 7 had Iiueiiie faHTSH &
g¢raT ST 8 | I8 Ifau™ & UrgyTl, IHMHGT 3R NeHa-Fuy & Rigidl & o Scao
GGIRC]

HUTHIGS To! B I U




NAVBHARAT TIMES, Online, 5.9.2025

Page No. 0, Size:()cms X ()cms.

TRre Hfear R 39 3R &1 Ue difear ot arra gan gl Afea A s mang &
g el # S iR HIuimEs H3- Us o) 98! el o | Y& SRR & Afewha’
H e Hrgd farfd | ugl aRs-aEss B W} 9= gard THarR"He o
IRIET T BI | Il ! T 3R S/ AT | TR @A SR Hrgfaet e
qife fexdT R 8| I8 o 1 Rk st Hftreht afes s wfawr &) off Riea
HT| faae & 918 STAR S WG J $is 99 T4 a1 o g | Jifean wwra Hifsar
TR Tl ¥ IR 81 361 8| FO goR A 39 TSR &1 SfTdleHT dd gu 39 At
IR 1 UM S STl 3
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foRR fafeE™ gTeam: 17 Aidl R NHRC &1 I3, I8 PR 3R DGP B
e

https://navbharatlive.com/maharashtra/mumbai/palghar-building-accident-nhrc-
takes-cognizance-of-17-deaths-notice-to-state-government-and-dgp-1341277.html

Sep 04, 2025 | 07:53 AM Sonali Chavare

Maharashtra News: UTTER & fa¥R B IR HiSTe SART TRA T 17 FT &1 91 g1 TS|
ST AAAIMIBR SN 4 TRHR 3R DGP J 39 HHd H Sard AT & |

Maharashtra News: W%wﬁrﬁﬁﬁaﬁnﬁﬁ@aﬁm%@nmﬁm
ST AAAIBR SHTANT (TTTISHRE) = HST G ST & | SHTINT A I DR 3R
gfer Tg1HeRI® (DGP) B Alfcd SR $R U Tilg o iR fakgd R &7 & Fewr
fGu gl

g YT 27 3Rd & faRR (Yd) AP | g3 oY, 76 IR AfS/ar $UcHe &1 AR
A 8 5| 3T gIeY H 17 AN &1 Aid 81 715, SIaidh 313 AN TR ¥U ¥ 9 gul

TFHR & Galfad, T8 SHRT HYd & I1d Ugd o918 s ot iR iU &0 ¥ Mg
21

TIURRAT 3 §UaR &1 OR} 99 H Hel fos 397 wifgan favef o1 wa: v foran §1
3{TANT A 8T fb Gash! 3R Irgal & URIReH dd I0T ¥ 59 3R H W@ @ 3 &R
TS -fRR AGHTRUTIT®T (VWMC) Bl STdhrie] R () o et X 3| iRt &
AT T fb Aediepd Sxadsll & YR TR I8 SHRA a4 (31fgpd) 2|

3T A fewyoht &t fos afe ifear & = o Wk wel €, 1 g Amar iR
AHAIIGR Ica B! ST § | AR 6! FRI&T 1N &1 SFR g, AT u=ma=
! AToRaTg! 3R "fear fAufor wrh & samra A goHl Riefrat & e el

¥ ¥ g5 off S fovar ma1 {6 3ARA & RA &1 T gorg 401 &1 Joraar § Ykt
TR B Tahdll €1 28 ST ! THH 318 Ueh RUIE & 9R, fAfesT dyaa: wRe
ARG B gole W @ g3 | 3d TSR 4 HERIY & Ho7 9fod SR Sofdt 3
SIaTe I fopar g1 3manT 3 Wy far § f Ruid & gred &t et au oA, difgdl
I GaTaol ¢ 3R Ufasy & Ul g A & e 33T o ardt dedl ot g1t
ST JMYE g =g

39 ged 7 7 R4t 17 uRaR! o) GREi 819 o, 9fes W 3 o SRRET Bt Hia-T off
U1 o <1 § | TaTdl I8 © fob SRR &hd acb AT 31U 81 Bd & +1d SRRFerd Hegy
B WGH?
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Ryt giRad! & e 949 @61 4 ATl gard SRR R g1 §a1d o
NHRC 7 HERTY WHR I HTT Sfarel

https://ndtv.in/maharashtra-news/karjat-in-maharashtra-karjat-halal-township-in-
karjat-9214194

fdeR 04, 2025 11:40 am IST Samrajeet Singh

NHRC & U 3MTS fRIprad H &gl T § fob 39 dve &1 4H 3nemia Rer=ht sia e
IR R e el o) derar 2t @ 3R YRR fau™ & sRIas) 3R NeHd 7 A
P Rigid &1 Icaiv Hal &.

Hes: 48 & U HRold J a1t U ISR Bl AR 3fd f3are sgar 3@ 871 8. A=+ a
TIH 5CH FHHIRM (NHRC) 7 HERTY IPR B 34 AR AT db WIRT B 1647 3.
39 R f4a1e B Io78 § 59 TSR &1 7M. 3! &a1 < & I8 ergaRy Rt gfew
e & fo g1 AetheeTsd SIS & 11 § YHIC &1 o g1 8. 31 Iol ¥ 3fd
T AR f3aTe B @7 3.

NHRC & U 311S fIerad & el 7T § fob 59 avg &1 gd smenfvd Rersht sren-t T
IR R e el o) derar 2t @ 3R YRR Sfau™ & sR1as) 3R NeHd 7 A
F Rigid &1 I Bt 8. RIeraeal 3 ug i arar far i 39 Wiviae & RERA
(ﬁaé)gﬂqﬁﬁ%,mﬁmwﬁvmmﬁwww (SICT-YTHT H) BT TR TG
Il B.

NHRC 7 fRierad &1 TTHR A U HRIY IRHR & HBH Hid J 2 U & HioR Tar
<& RUIE (ATR) AFT . 1 € g8 o fdwr e man & fo TR st % f5e wraem™
¥ ded RERA 7 39 Uloiae o) HoRt &Y. HIRM 3 a1 fvan g fs o & snmur or ot
foralt oft HIc ! AT ST < P AYYAT, Ul 3R SRS & T 3.
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Rt Tl o fore TWeret WIS E... 1 HERIY Bl 3TAMHD We 91 Bl o
JaRY? S 7 § gl <T3ARY Ueige

https://hindi.news18.com/news/maharashtra/mumbai-nhrc-seeks-report-on-halal-
lifestyle-township-project-near-mumbai-calls-allegations-serious-local18-ws-kin-
9584282.html

September 04, 2025, 12:57 IST Vivek Gupta & Kunal Jha

T8 & U Sod H Rt JRad T&™ & U §918 S Y61 Hidd gaTd arghesd
TSR TR faaTe TERIdT o 36T . AP AHGIYSR ST (NHRC) = HERTY TWHR I
2 BT B RS Tinft ¥ oiR T 2 fF U HTar Qiveiie fuTe oIk i & Seau
Y ST 8 9l 5.

Halal Lifestyle Township Project: 488 & U $HRold 3aldh H UTdd U A=

TSR Uiolae ol ABR 81 [adTg WST 81 74T 8. Tg TSR oAl A BRIRd 3R

HId HEHH T & T 8H & aral & SR YRl & 3. 39 Jg WA

m&mﬂ(wm)ﬁwwﬁmwm%ﬁumﬁﬁw
e ol

RrpTad &7 YR

U FRrerdddl 4 NHRC &l 9/ fos &iold # gdld dshegd eI8HRIT 9H 3 Uh
Hiolae &1 YHie {1 1 38T 8. 3RIY § % g srardty sia-t R te &) v (@i
THer) & oIy a7 o 38 § 8k 39 yei-fady sl emardia & & = u # y=iia
fPaT ST BT R,

Rrerraed 3 wg1 & g8 UiNide 7 $ad iU AU &1 sgrar dr |, sfed

TfIY &b T, GHMAT 3R YeHa-Avy & Rigidl &1 Wt Sceig Hdl 8. 91y gl

g{%ﬁﬁﬁ?%&ﬂ 3R T feidm of Srarg, i U8 &7 werud vet (eigeiRH) ®f ®u
Thdl 2.

NHRC & Ufdfsar

HMATYSR STANT = HH I TTHR A §UHSRIY IRDR & JBF Fi<d DI A Holl
2. 3man A A faan R & Rreprad @t 718+ S &1 ST, 78 Wy fbar oY i RERA
(T Tee Weiext 3rUie) A 59 dE & Wioide &I 3fHfd &Y 2. T1y gt 5 Raie
(Action Taken Report) &1 TtdTg H 3TANT oI Fid STU. 3TN 3 H81 fFh 3R I8 Uieiae
ot} & STYR TR ST 11 Y87 §, A1 T8 HRA B YUYAT, ThdT 3R ST & o WeRT

8.
% ST &1 S
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NHRC & T Ol SN A 39 4e, WR ¢ic R Hel, U8 fagu= 78t faw-=m= ©.
TS & U HRold 3l H dhad GUaHH! & AU gATd Argheerd ard era-iRId &g
S Q1 8. T8 A fafe & A 8. HERIY WRBR I Ay SR} fobar Tar g

faarfea difsar
Trera HifEar iR 59 <SR &1 Ue difgar W araRd garn 3. difsal § wer mar §:
“W@Wﬁmmm\f@lmsw B q@?ﬁﬂﬁﬂﬁ%‘ Sukoon Empireff

FHRFC Nl g ey R 8. a8 faw 7 Rk siue e afess smuds Hiasy




Page No. 0, Size:(0)cms X (0)cms.

S% PUNJAB KESARI, Online, 5.9.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Punjab kesari

1 gl A § NHRC A o 99, g1 & DCSHR sp ¥ 0l 4 Iwag &
feare

https://bihar.punjabkesari.in/jharkhand/news/nhrc-took-cognizance-of-surya-hansda-
case-sought-report-from-godda-dc-and-sp-2207045

04 Sep, 2025 01:10 PM Harman

Jharkhand News: M$WWW1§WW AT A Mg &b
Iugad SR gfery srefterss ¥ IR g & iR RO At 81 oy &1 kW ¥ Tor
TGl A AP HAATIBR TGN H B8 Gof AT U | SHToRY b Heiy Hered Ford
Tedl &3S WR TGN = I forr |

STANT A 31§ 39 I & Mgl & ST, T ¥ IR 9w & HiaR Ko ot g1 smamn
&1 TR & Tfeer & =1 Y o SR 7 | AP AHATISR ST A e S
TG &1 el H, AFAIYHR IREUT SHAFIH, 1993 BT URT 12 & d8d 39 HHA BT
G foran g 1 31T A RRIerad § T 7Y $RI &1 WH 91 AHanYdR! &1 1R
Iee AT |1 39 e F ST A A Sk} f6u B | 3iTory &1 aR% ¥ Tor At A 20
3T I TN & HTATT ol HRATT UT| 29 3R & AN A Sid &dl P 7T+ faba |
3{TONT 3 TSR & HIHeRI (S P e faan fb 3 v oy & ga 1fda
3R 9 A B fawgd g &R 30 feml & iR 3ot RUiE URgd 3 | 3TN & JeTad
IRER ForaR Rig A 9 91ad TeTHG RIS (Sid) B O foral | 3T gRT1 02 RideR &t
g1 & foren Iurgad iR e sreferds o1 Afew SR %R Riwrad & T 1Y oy
ST R 3R IR TTE & iR HRaTg RUIE UXId bR BT TS far 81 SmanT 3
ST gRery & WS Aim 5|

g1 & qferd iefiers B U8 WY 4 o1 5w fear mar § fob omai & fe=nfd=n &
3TIR WS B bR Refid Tma & fiar 3man &t ot el < 72| ftbateTal 39
A B Sffd 9 X8 & | Hgdl - $el [ 51 39 I i a8l [d1dd 3R =1i% WEy
T A @ T AN & T MR THRAT I 31 ol B1 ST 3 IR Iwdie & ik Raré
A g1 SN 39 A H U5 §




